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ACCUMU Thn 0 1• Co rROL ED 

CLO H WITH ATI .\L COOPER Tl\' CON-

SUMER ' FEDERATION 

~31  SHRC GHUFRAN AZAM: 

SHRI D.  M PUITE GOWDA : 
Will the Mini ter of COMMERCE be 

pleased to state : 

(a) whether it i a fact that National 
Cooperative on urners' Federation of 
India is. burdened with accumul<1ted 
stocks of contr !led d oth worth over Rs. 
I 0 crorcs: 

{b) if o, whether it is also a fact that 
the main reason of this accumulated stock 
is the high price and poor quality oE con-
trolled cloth produced by National ~ 

Corp ration; 

( c ) whether it L also a fact thut the 
conlr llcd cloth is meant to be sold to 
-;pecifi ·d income group only; and 

(d) if ~  \\ hn1 :iction Government have 

taken ag<1inst National Textile Corporation 
which ha, produ ed a vcr. poor quality 
of controlled cloth and further steps taken 
by Government for proper disposal of the 
~1  stocl.. " 

THE MINISTl:.R O f STATE OF TH 
MINISTRY OJ- COMM ~  (SHRl 
SH['VRA.T V . PATIL) : (a) to (d) Accor-
ding to information recei eel from the 
National Cooperative Cornrnmers' Federa-
tion of India unsolJ stocks of controlled 
cloth estimated al around Rs. 10 rore' 
were lying with \'arious agencie handling 
the di tribution of controlled cloth as on 
15th Muy '82 One of the rea on. for 
the accumulated  . tocks of controlled cloth 
i the ri e in consumer price  . after a 
period of nearly . even years. ontrolled 
cloth i produced according to specifica-
tions laid down by the Textile Commi sion-
er and is subject to i•spection by h.i re-

~  and hence the question of 
controlled cloth produced below the cor-
rect specification does not arise. The 
distribution of controlled cloth. within 
djfferent States i primarily the responsi-
b'ility of the talc Governm'.!nti some of 
. whom have fuced income limits to regu-
lat.e the sale of controlled cloth to the 
relative]y weaker ect.ions of the society. 
ln order to · expedite disposal of the 

. 
accumulated stock NT have offered 
discount ranging from 2t% to 7t%. 
The question of Government's taking 

action against NTC for producing very 
poor qua) ity of controlled cloth does not 

arise since controlled cloth is produced 
according to specifications. 
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